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Additional time allowed for filing Quarterly Return – Q4-2019-20 - Regulatory Returns to all insurance intermediaries

 
CIRCULAR

 
 
To All Insurance Intermediaries
 
Re:
Additional time allowed for filing Quarterly Return – Q4-2019-20 - Regulatory
Returns to all insurance
intermediaries
 
Through our earlier communication
of 23rd March, 2020, Insurance Intermediaries
were permitted to avail of additional time of
one month to file the quarterly
returns for the quarter ending 31.3.2020. In view of the lock-down due to
COVID-19 continuing
till 17th May, 2020, the Authority hereby allows
further time till 31st May, 2020 for the insurance intermediaries to
file their
quarterly returns.
 
This is issued with the
approval of the Competent Authority.
 
 
(T.L.
Alamelu)
Member
(Distn)
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